Annexure-3
Name of the corporate debtor: SAHA INFRATECH PRIVATE LIMITED; Date of commencement of CIRP:

List of secured finan:

8 FEBRUARY 2020; List of creditors as on: 24th AUGUST 2021
1 creditors (other than financial creditors belonging to any class of creditors)

SI. [Name of creditor Details of claim reccived Details of claim admitted Amountof | Amount | Amount of claim not| Amount of claim Remarks / Security Interest
Noj i im | of any under verification
Dateof | Amount claimed | Amount of claim | Nature of claim| Amount covered | Amount | Whether mutual
receipt admitted by covered by |related dues, that|
security interest | guarantee [party? may be
oC. teoff
| AXIS BANK LTD. SAHASFCOL Te0e201 15459094500 30.02.380.00 | Auto loan and 30.74.007.00 No 014607 [Nl No 1815.88565.00 “anto loan facily has been availed DLSCAF3#94
Home loan given
1o Home buyers
2 Assets Care & Reconsiruction | SAHASFCO2 90201 TASES990004 | 55.06.45.056.57 | Revolving credit 143545990004 | Notyet Ves NA N No AR5 [ A ights intrest, bencfis, entitements of whatsoever nature n all hat picce and parcel of a5 T om0
Enterprise Limited (ACRE) facilty dctermined Situae at plot no. GH02, sector 143, Noida, District Gautam Budh Nogar, Utar Pradesh, and the deus" being FAR area of 780,000 sq.
;s o o LDBS00 1, bein vl o 1o devlopod ot o Projs Lad. Amadess
2 Th whole ofhe movale roperic of the iorigsgorCD g e Prjcs Lad- A . spares, bool
debs, ool cr movables, it o o o snd et now o i e, n oo i s g s st sl o e
time duing mum.,.m..unnhmum, be browught into or upon ar be stored or be n or sbout all the pre chouses, stockyards and godowns or thase of " it
p » the course .
oo ofth Mg it l b arc o shall " p pect of P i
and Projeet Lan
3 Allhe right, e interest, benefis, claims and demands whatsoever ofthe Mortgagoe in (0, under andior i respect of (2) the deeds and documents relting o Project, as may b amended, varied or
J— s i (b) the both present and
party 0 the Project documents, both present and future and (d) e P deus both present and clims and benefits to all monics
al ball prop P hereafier, both present and future.
4 al the Receivables and allright, e, benefits, clims and 10 snd in respect af all present snd commissions, revenues, claims and
an orowing o . or sequired iagor n respect of Project Amadeus and Project Land-
 Amadeus, telcctual Property Rights, goodwill, and all rights, tle, intrest, benefis, claims and mmund»whulwwuuf\m M..nw.r in, 10 or i respect of all amounts owing 10, nd received
. the Mortgag both P 4 Projeet Land- Amads
3Dl Trusteeship Services Limited |SAHASFCO3 90201 130964639924 [Non Convertble T036AGTH [Nyt Ves NA N No 130.96.46.39924 [ Allighs, intrest, ben hamocva maurs o it pc and paee ot 245 T om0
chentures rmined Suste a plot o, GIL3, sectr 145, o, i Gt P Nogar, Ut Pradesh,nd he 0.0005q
1.t skl o 1089300 1. bin devclopd and r 10 b devlope on the aforesid Pt Lo Amades ‘,.u\.dm.u r.,;.b encis e o s dr 8062001
2 The whls o e o ,m.,.mm of the Mortgagor CD relating o the Project Land- Amad s, bool
debis, ool cr movables, e gl ncses o which s g ‘ore m o o or sl . e 10
time during the continuance e securitbe browught into or upon or be stored or be i or about all the  premises,  warch kyard: or those of " il
p » the course .
poscnionof e Mg il arc o shall " p pect of P i
and Projeet Lan
3 Allhe right, e interest, benefis, claims and demands whatsoever ofthe Mortgagoe in (o, under andior i respect of (2) the deeds and documents relating o Project, as may  be amended, varied or
J— s i (b) the both present and
party 0 the Project documents, both present and future and (d) e P deus both present and clims and benefits to all monics
al ball prop hereafier, both present and future.
4 al the Receivables and llright, e, benefits, clims and o espect ofal rese commissions, revenues, claims and
orowingto . or sequired igagor inrespect of Projct Amadeus and Project Land-
. el Proery Rih il and 4l g, e, e, benlis ‘um....A.n.....m»wn.x.‘.murm M..nw.r in, 10 or i respet of all amounts owing 10, nd received
both joct Lind- Amad
[+ [ Anita Goel SAHASFCO! 190201 1201500000 [0 Mediaion No NA N No 201500000
5 [Rajendra Sharma and Sachin | SAHASFCOS 1106201 1670000000 [0 edtion No. NA il No 1.67.00,00000 NA
Sharma
(6 [ Naveen Kapur and Reshena Kapur |SAHASFCO6 11062021 12507267000 No NA N No 1280728700 c o Form CA and shifted o Amevare 2
7 [Paramount Products Prvate SAHASFCO7 1206201 71500000000 No. NA il No 7150000000 Claimant iled revised caim in Form CA and shified to Annexure-2
Limited
§ [ Rameshwar Jiswal and Aruna | SAHASFCOS 21062021 1400000000 [0 No NA N No 1:40.00,000 00 Na
Iiswal
9 [ Narendra Kumar Gupta SAHASFCO9 30-06:2021 2600545200 [0 v pa o No. NA il No 2600548200 Claimant iled revised caim in Form CA and shifled to Annexure-2
soment of fla
TOTAL 08.2835,013.28 36.47.43 274818030628 25291.77576.76 -




